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SHRT S. M. BANERJEE (Kanpur): I beg 
to present a petition signed by Ex-Capt. 
Bachittar Singh and others regarding grievan-

ces of released Emergency Commissioned 
Officers. I may ndd here that SO per cent of 
these officers have not been provided with 
alternative jobs. They are just rotting on 
the streets. They were the officers who were 
responsible for our victory against Paki-
stan •.. 

MR. SPEAKER: The hon. Member can 
only present the petition now. He cannot 
make a speech. 

13.08 hn. 

PERSONAL EXPLANATION BY 
MEMBER 

SHRT D. N. PATODIA (lalore): From 
the proceedings of the Rajya Sabha of March 
30, 1970, I find that Sbri Niren Ghosh, an 
hon. Member of the Rajya Sabha belonging 
to CPI(M), made allegations against me by 
~tatin  that Shri B. M. Birla and myself are 
~ in  a list of MPs and are trying to pur-
chase them. Shri Ghosh further wanted the 
Vigilance Department of the Home Ministry 
to enquire into it. 

I emphatically repudiate these aUegation, 

which are false. derol1ltory and irresponsible. 
I now leave it to Sbri Ghosh that if he is 
honourable enough, he would correct him-
self and apologise for tire wrong done to me. 
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J do Dot think that any MP is parcbalab1e. 

really wonder if this position. . 

SHRI S. M. BANERJEE (Kanpur): An 
MP is not a commodity .• 

MR. SPEAKER: They are not commodi-

ties. They are not purchaseablc. I do not 
think they can be purchased. 
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MR. SPEAKER: I can say this on be-
half of this House. 
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MR. SPEAKER: I am going to write. 
These are remarks made against a Member 
of this House by a Member of the other 
House. So, I have got to write. Shri Madhu 
Limaye is Quite right. 

We shall now adjourn for lunch and meet 
again at 14.10 hours and take up the Home 

Ministry's Demands. The Congress (0) will 
speak first. 

13.09 bn. 

ftIr lIIIt StJtb/ItJ adJou,ned /0' Lunch 
tm ten """ute, pa,' Fou,teen o/the Clock. 

The Lok Sabha ,eassembled a/te, 
Lunch at twelve minutes pa .• t FOl/rteen 0/ 
the Clock. 

[<;HKI SHRI CHAND GOYAL In the Chair) 

DEMANDS FOR GRANTS 1970-71-col/ld. 

MINI.TR.Y OF HOME AFFAIRs-contd. 

SHRI S. K. PATIL (Banaskantha): Mr . 
Chairman, I am speakinl on the l>einands 
for Grasts of the MiIIistry of Home AtTaira 
aDd WIIIt to ~ nt  .. 08 only two pOints 


